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friend’s ministry or by whatever other 
agency one does not know. The whole 
procedure is merely to delay even 
the most common sense treatment of 
the academic community in this coun­
try. Is this the policy of Government 
which is leading to ail kinds of inci­
dents in Delhi and elsewhere very 
rightly?

PROF. S. NURUL HASAN: It is not 
the policy of the Government to pro­
crastinate.  The Kothari Commission 
had only said that this revision may 
take place  It has not made any spe­
cific recommendation regarding  the 
revised scale for college and univer­
sity teachers.  There have been othei 
demands by various teachers’ associa­
tions and organisations regarding run­
ning grades.  All these matters had 
to be taken into account because they 
were not visualised by the Kothari 
Commission.  It was for this purpose 
that in June 1969 a committee was ap­
pointed by the UGC.  Normally  we 
had hoped that the report would be 
available within one year.  But for 
certain unfortunate reasons even now 
the second part of the report is not 
available.  But 1 am being told that 
it would be made available very soon.

SHRI PRIYA RANJAN DAS MUN- 
SI: May I know whether, on receipt 
of the second part of the report, the 
Education Ministry will take immedi­
ate measures about revising the scales 
of Delhi University teachers?

PROF. S. NURUL HASAN: The re­
port would be given urgent conside­

ration by Government  But  as he 
knows, the moment any decision in­
volves expenditure, the Finance Minis­
try will have to be consulted. There­
fore, it would take some time for 
Government to hold consultations and 
find them necessary funds. But I can 
assure the House that so far as I am 
concerned, I will take as urgent a step 
as is physically possible under the cir­
cumstances to have a decision' taken 
on this report.

D.T.C. Buses in operation

*292 SHRI DALIP SINGH:  Will
the Minister of SHIPPING AND TRA­
NSPORT be pleased to state:

(a) the break-up of the total num­
ber of buses owned by the D.T.C.; the 
number of buses in operation and the 
number of such buses under repair;

(b) the total number  of  private 
buses requisitioned and/or +aken on 
contract for operation in D.T.C. and 
the total amount paid to private ow­
ners since the setting up of the D.T.C ; 

and

(c) whether D.T.C. is deriving any 
profit from private owned buses, if 

so, the amount thereof?

THE  MINISTER  OF  SHIPPING 
AND  TRANSPORT  (SHRI  RAJ 
BAHADUR): (a) to (c). The relevant 
facts and  figures  regarding  buses 
owned, operated  and hired by  the 
D.T.C as on 281h February 1973 are 

given below: —

CO
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tiii)
liv)

(v)
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II
III
IV

Toni number of b’ises owned by D T. C 
No. of private buses hired 
To'al No of DTC buses on roid 
No. of DTC buses k ‘pt as stand-by 
for emergent requirements.
No- of DTC buses held up for inspection 
under the Motor Vehicles Act.
Total number of nrivut’ bus *s on rot 1 
Total number of DTC and private 
buses in operation . . . .
D T.C buses more than 8 years old 
D T.C. buses under major or minor repairs 
Hir * charges Paid to the Private Operators 
for the Pe-ioJ 3.11.-T to it r 72 
Total revenue earned through the Private 
buses hired during the same period

15 H
189
i2tq

s
T<?2

1414
400
232

Rs 186 52 Lakhs 

.  Rs 178 26 I>#khs
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SHRI S. M. BANERJEE: In view 

of the fact that Delhi has expanded 

beyond expectations the number  of 
buses required has  also  increased. 
Therefore, will the government  take 
over the entire transport service  in 
Delhi instead of leaving it partly in 
private hands, so that there will be 
no problem?

SHRI RAJ BAHADUR: Even now 
it is not in private hands.  Only the 
DTC is hiring private buses and pay­
ing hire charges.

SHRI S. M. BANERJEE: Instead of 
taking the  private vehicles on hire 
why do you not nationalise them?

SHRI RAJ BAHADUR: There are 
all types of private vehicles of differ­
ent ages.  I do not know whether it 
is the best proposition to buy them 
over  Further, this question pertains 
to DTC buses in operation and not to 
nationalisation.

sft srfsr TOW t  ?Pt ?TP*r?t

SfrT frsft % *TPT  Tft ̂  5TTT ̂ 

toV *t£ 3Rrt % fVim srrM f̂t  f i 

r̂f%?r iifti n̂ft

if fwerr I s'hPttt  ̂srrr ̂t ̂ir 5f§r 
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MR. SPEAKER: One Member  has 
taken so much time.  I am sorry Ian 
not tfomg to allow any room.

Study of Relay Cropping

“206. SHRI D D. DESAI: Will the 
Minister of AGRICULTURE be pleas­
ed to state:

(a) whether adverse comments on 
relay cropping was made in the suicide 
note of Dr. Vinod Shah of the Indian 
Agricultural Research Institute, Pusa;

(b) whether Government have un­
dertaken an independent study of the 
c'aims on behalf  of  relay cropping 
made by the In-liluto, and

(c> n  so  the  level  of  success 
achieved m relay cropping in actual 
field conditions  in  different part of 
the country according to reports re­
ceived liy Government?

THE MINISTER OF STATE IN THE 
MINISTRY  OF  AGRICULTURE 
(SHRI ANNASAHEB  P.  SHINDE):
(a) to (c). A statement is laid down 
the Table of the Sabha.

[Placed «? Library. See No. LT-4153/ 
73.]

SHRI D. D. DESAI:  Will the hon.
Minister be pleased to state whether 
the Inquiry held by the Gajendragad-




